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IA/ORDER
This assessee’s appeal for assessment year 2018risés against the

Commissioner of Income-tax (Appeals)-10, Kolkatarder dated 12.01.2018 passed
in case No0.81/CIT(A)-10/Wd-35(2)/13-14/6-17/Kol. nvblving proceedings u/s.
143(3) of the Income Tax Act, 1961; in short ‘thetA

2. | notice at the outset that CIT(A)'s order unddrallenge confirming the
Assessing Officer's action disallowing / adding dom the name of Rajesh Datta,
interest paid u/s. 40(a)(ia) to M/s Madan Mohamrsgromotion, sales promotion @
10%, advertisement expenses, interest disallowsavodving sums oR 15 lac,X1.15
lac, 30,760/-,342,145/- anck6,08,034/-; respectively passed parte There is no
discussion at all in the lower appellate order alamiual service of hearing notice to
the assessee. Learned Departmental Representaits/éof rebut the fact that CIT(A)

has affirmed Assessing Officer's action with a katan speaking lower appellate
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order in violation of sec. 250(6) of the Act spgmify points of determination to be
treated followed by a detailed discussion. | themefremit the instant appeal back to
the CIT(A) for afresh adjudication as per law aftaffording three effective
opportunities of hearing to the taxpayer for présgnhis case.

3. This assessee’s appeal is accepted for statipticposes.

Order pronounced in open court on  05/10/2018
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